
RAJYA SABHA [1 March, 2000] 

Steps to Prevent Hijacking 

663. SHRI RAMACHANDRAIAH RUMANDLA: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether Commandoes of the National Security Guard (NSG) have 
been travelling incognito on all Indian Airlines (IA) and Air India (AI) flights 
originating in the country since January; 

(b) if so, how VVIP security duties are being executed; and 

(c) the other steps taken to prevent hijacking? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 
(SHRI CH. VIDYASAGAR RAO): (a) Sky Marshal are being deployed on 
selected routes of IA flights only. 

(b) NSG is not being deployed on VVIP security duties. 

(c) All preventive security measures as per guidelines prescribed by 
ICAO and those contained in the National Civil Aviation Security Programme 
have been stepped up. 

Guidelines for Security Forces in J and K 

†664. SHRI SWARAJ KAUSHAL: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether in view of the increasing activities of terrorists Government 
have issued guidelines to security forces deployed in Jammu and Kashmir to 
the effect that the terrorists involved in suicidal squads attacking military 
foundations should not be allowed to go alive; 

(b) if so, the details thereof; and 

(c) the details of action taken by the security forces in this regard so 
far? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 
(SHRI CH. VIDYASAGAR RAO): (a) to (c) In dealing with individual terrorist 
incidents including suicidal attacks the Security Forces act as per the demands 
of the situation under the overall directions of State Government/Unified 
Head Quarters. The Security Forces have been asked to be fully vigilant by 
taking measures to provide better security around the Camps/Establishments 
effectively repulse any attack and to be extra vigilant while on the move on 
foot or by vehicles. A total of 1082 terrorists have been killed by the Security 

†Original notice of the question was received in Hindi. 
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Forces in J and K during 1999 and 78 terrorists have been killed during January 
2000. 

Terrorism in Jammu and Kashmir 

665. SHRIMATI KAMLA SINHA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that after the recent Kargil conflict, Pakistan has 
been opening new areas on the LoC and the international border to step up 
militancy and cross border terrorism in the State of Jammu and Kashmir; 

(b) if so, what are the details thereof; and 

(c) the measures taken by Government to meet the situation? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 
(SHRI CH. VIDYASAGAR RAO): (a) to (c) There has been continued efforts 
on the part of Pak ISI and pro-Pak militant outfits to induct more mercenaries 
from across the border into J&K with a view to carrying out terrorist activities. 
[It is difficult to precisely ascertain the exact level of infiltration.] With a 
view to tackling the problem of terrorism in Jammu & Kashmir, the 
Government has adopted a multi-pronged approach which includes, inter-
alia, strengthening the border management, neutralising plans of the militants 
by pro-active action against them in the hinterland, gearing up intelligence 
machinery, greater functional integration through an institutional framework 
of Operations Groups and Intelligence Groups of the UHQ at all levels, 
improved technology, weapons and equipments for Security Forces. 

Steps are being taken to flush out militants and curb militant activities 
including closer vigil on the border, establishment of more naka parties in 
depth areas to check infiltration/exfiltration, more pickets, intensive patrolling 
and extensive cordon and search operations. 

Bangladeshis in India 

† 666. SHRI MANOHAR KANT DHYANI: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether it is a fact that a large number of foreign nationals are 
living in India illegally and majority of them are Bangladeshis; 

(b) if so, the number thereof and the measures being taken to repatriate 
them and to deny authorised civil facilities; and 

†Original notice of the question was received in Hindi. 
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